313 Mattey under

assme’ enmpmatlon 1o the Steel plants
for uncovered costs cost escala-
tions, will lsave around Rg. 200 erores
for utilisation towards the approved
davelopment outlays on this sector.
Necessary adjustment in the pricing
structure will continue to be made to
ensure that SAIL does not incur any
loss due to the pooling of prices
between the imported and domestic
steel.

In deciding on these price increases
Government have carefully consider-
ed their possible impect on the
general price levels and gre satisfled
that this impact would not be signi-
ficant. I may alsp add that even the
revised priceg will be lower than the
prevailing dnmestm prices of steel in
most of the other countries.

I would alsp invite the attention of
the House tg the fact that these
price increases are in the form of
development surcharges which would
go into the Steel Development Fund
and will not result in increased
replisations in the hands of the pro-
ducers both in the public or in the
private sector. Only a small part of
the accretions to the Fund will be
utilised for most compensations, and
that tog on the basiz of studies of
the actuals by the Bureau of Indus-
trial Costs and Prices once in six
months. The bulk of the accretions
to the Fund will thus be used for
financing outlays which are essen-
tial for creating new capacities,
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MR. SPEAKER: Shri Qureshi
wanty priority as he has to go for
his prayers.

(i) Law Asp oRoER SITUATION - IN
Janovu axo Kassas.

‘MOHD, Sﬂm QURESHI
gAnmn) Since Mr, Bhutto's exe-
ution,” violant ‘damnonstrations’ have

mpmmmvmm . Jémrau
"‘dKathm& mmmat-_

- CHAITRA 16, 1901 (SAKA)

" of trouble
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the United  Nations Military
‘Observers’ - Headquarters of Srinagar-
opened fire and more than four per-
sons were killeg on the spot. Reports
having spresd to- . other
of the State are disturbing a&nd

the police at various places has re- .
sorted to unprovoked fire, killing so

far more than B persons, It seems

that the State Government is mot In

a position fp deal with the situation -
effectively. The Home Minister
should have come to the House and

made a Statement of his own, 80
that tull lacts coud have been piaced
before the Parliament. The Central
Government cannot remain an . idle

spectator in such a situation. The
House will join me in expressing our

sympathies to the families of the
persons who were killed in the police

firing. It hag also been reported in

the press thay part of Srinagar City
has been handed over to the army,

which indicates that the situation is

very serious. I would request the

Home Minister . =

SHRI K. P. UNNIKRISHNAN:
‘Where is the Home Minister.

MR. SPEAKER: This was allowed
after 10 O'clock. I have not given

notice to him,

SHRI MOHD, SHA¥I QURESHIL:
1 would request the Home Minister
to pay an immediate visit to the State
for an on-the-spot study of the
situation and report back to Parlia-
ment. It §8 a matter of concern in
all of us that a church, which could
have been saved, was destroyed
because of the inaction of the au-.
thorities of the State Government,

(i) Merro Ramway
CaLouTTa,

SHR] SOMNATH CHAmJﬂ
(Jadavpur): The recent announce-
ment in the press that the Planning
Commission has advised the postpone.
ment of the execution. ol the works
in Phase III for the Meira Rallway.
Project. has caused very. great .6 con-
cern and shock tor the: mle of Cal.
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